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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH \ LA

AT HYDERABAD

0A. 31543494

Between

dt, 30-5-2000

S. Chandrasekhar t+ Applicant

and

1. Sr. Supdt. of Pest Office
Hyderawae City Divisien
Hyderaeas

"2, Director of Pest Nffices
Hydergead City Divisien

Hyderabad : Respoendents
Ceunsel ot the gpplicant : N. Saida Rge
Advecate
Ceunse)l fer the respendents i J.R. Gépal Rao
: CGGC
Coaram
VeSS

Hen. Mr. Justice D.H. Wa&r, Vice Chairman

Hen. Mr. R, Rangarajan, Member (Admn.)
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0A., 315/99 d:,30-5-2000 \flj%f

Order

Oral erder (per Hen. Mr. Justice D.H, Nasir, Vice Chairman)

The learned ceunsel Mr. N, Saida Rae fer the applicant
is net present. Yesterday alse when the matter came up for
hearineg Le—uos—éozgz neither the applicant ner his ceunsel
¥as present. Therefere the matter was directed to de pasted
teday. H;wever, even teday neither the applicant ner his

counsel is presant in the ceaurt,

Hence, the DA is dismissed fer default. WNe cCests.

}

(R, Rangarajan)
Memoeer (Admn.)

(D.H., Wasir)
Vice Chairman ¢

y ‘
Dated : 30&h May,” 2060 ﬁk» \\
Dictated in Open Ceurt ;?
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